NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

23 0 *l”’*/NCC/'_
cp/TCp/csp/csa/Tesp/Tesa/No. O |/ “rany 20017

N

CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 13.04.2017

NAME OF THE PARTIES: M/s. M.ﬂ\ra_d“ Mw .PL/]_- Ly .

SECTION OF THE COMPANIES ACT: ___ _________ OF THE
Companies Act 1956/2013/1 & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE
v ot OWw Q\dunacaly S VIRV Y )
ORDER

T.C.S.A. No. 01/230-232/NCLT/MB/MAH/2017
1. The Learned Counsel for the Petitioner is present.

2. Adjourned to 09.06.2017. Sd/-

M.K. SHRAWAT
13.04.2017. MEMBER (JUDICIAL)
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